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The Minister of State In the Minis-
try of Transport aDd communications 
(Shri Raj Bahadur): (a) Some acci-

dents have occurred as may happen on 
any road, but they were not necessarily 
due to the carriageway width being 

12 tt. 
(b) and (c), Two works costing i{s, 

17'26 lakhs were sanctioned in 1959 
for widening the carriagcway from 
12' to 22' between miles 51 and 74 and 
between miles 101 and 116 and th" 
work is nearly campI pte, Two mOre 
proposals for widening the road bet-
ween miles 17 and 37 have been fram-
ed but cannot be sanctioned due to 
paucity of funds, 

Bridge on Hyderabad-Masulipatam 
Road 

3286. Shri Laxmi Dass: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) whether it is a fact that one 
bridge at Hyderabad-Masulipatam 
road at mile No, 35 in Nalgoncia UiI;-
trict had bel'n washed away due to 
heavy rains three years back; 

(b) if so, why n-collstrudion work 
has not started SO far; and 

(l·) if any work haf: bl :~n stal'h d 
now, whl'n the ,mall wi! 11(' 

completed? 

The Minister of State in the ll'Iinis-
try of Tran~port and Communicat'olls 
(Shri Raj Bahadur): (a) to (c), Pre-
sumably the MC'mbcr is rderrin,; to lh,' 
bridge at mile 35/4 on HydC'rabad-
Masulipatum road, which was w~shec1 

away in June 19GO, R('ccJrLstrul'tion of 
this bridge was bken up and is now 
practically complC'led, Th" bridge i, 
exp('cted to be thrown open to traillc 
shortly, 

Bhakra Dam 

3287. Shri D. C. Sharma: Will the 
Mjnister of Irrigation anll Power be 
pleased to state: 

(a) whether it is proposed to erect 
a statue in honour of the Bhakra Dam 
workers; and 

(b) if so, the details thereof" 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alaresan): (a) Yes, 

(b) A sub-committee has been aIJ'-
pointed by the Bhakra Control BoaI'll 
to work out lhe details, 

Bhakra Dam 

32811, Shri D. C. Sharma: Will tb, 
Minisl.'r of Transport aud Communi-
('ations bc pleused to sta to: 

(a) whether Centre has allocated '" 
sum of Rs, 12 lakhs to provide am('ni-
ties for sightsf'ers at Bhakru Dam; and 

(b) if so, the details of the amen; 
ties to be pro\' ided? 

The Minister of Shil)piug in til., 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) an,l 
(b), The Plan of th,' Cc'ntral GoVCl'l\-
ment fol' the de\'('lopment of louri"" 
during the Third Plan period indudc" 
a provision uf n", 12'00 laldl_' [01' PI'O-
vision of farilit"-,, for lo11ri,l, ;" 
Govincl Sagar at 13hakl'<I Dum, Ti" 
facilitie, ('ont('mpIClted arc a ,'c'st hou"c' 
cafeteria. pavilions, hoating f;tC'i1itil': 
and ,vater ;-;kiing, 

Loans to State's j'or A!!,l'kultural 
O('Vl'lcpm('nt 

3289. Shl'imati Jyotsna Chanda: Wil, 
the Ministl'l' of Community n .. velo)l-
ment, P:mchaya(i Raj an (I Cu-ollcl'a-
tion be pk3secl tn ctatr: 

(a) wbat aInOLlnt of loalls hm-c' bee'll 
gin'll 10 the States for 111(' purpOSe oj 
agricultural development with break-
up o[ annllal figures from the financi31 
year 1957-58 to 1961-62 State-wise; 

(b) the amounts of loan» recovcrt'd. 
State-wisC', upto this date; and 

(e) whether Government propose to 
set up a committe" 10 im'esligate into 
thr cooperativc movement in the 
States and to adopt ways and means 
to strengthen the movement and to 
make it more effective? 
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The Deputy MiBister of Community 
Development Panchayati Raj and Co-
operation (Shrt Sham. Dhar MIsra) : 

(a) and (b). The Minister for Food 
and Agriculture will lay on the table 
of the Sabha necessary information as 
soon as it is available. 

(c) No, Sir. Government had re-
cently set up a Committee on Coope-
rative Credit and a Working Group 
on Co-operative Farming. The reports 
of the Committl'" and of the Working 
Group as well as decisions of Gov-
ernment thereon had already been laid 
on the table of the Sabha. Steps arc 
now being takpn to implement these 
decisions. 

Promotion of Commercioll CI"rks on 
Howrah Division 

3290 J Shri Mohammad Elias: 
. L Shri Dinen Bhattacharya: 

Will the Minister of Railways l.){,. 

pleased to stu te: 

(a) wlwthl'r it is a fact that in the 
Howrah Dh'ision of the Eastern Rail-
ways many Commercial Clerks have 
not been promoted even after comple-
tion of 18 year., of service; :md 

<b) if so, the reason therdor': 

'fhe Dt'puty Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) and (b). Information is 
not readily available and will be laid 
on the table of the Sabha. 

Promotion of Commercial Clerks on 
Railways 

3291 .f Shri Mohammad Elias: 
. L Shrl Dinen Bhattacharya: 

Will the Minister of Railways be 
pleased to state: 

<al wheth"r it is a fact thHt after 
re-grouping of the Railways ail Zonal 
Railways are to follow an identical 
policy of promoting commercial 
clerks;, 

(bl whether it is a fact that the 
promotion of these commercial clerks 
is on the basis of seniority; 

(c) whether it is also a fact that the 
Eastern Railway authorities follow a 
differen t policy; and 

(d) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Railways (Shr! Shahn'lwaz 
Khan): (a) to (d). Information is 
not readily available and will be laid 
on the tablt' nf th" Sabha. 

Legal Action Against Person for 
Supply of Fertilizers 

3292. Shri A. K. Gopalan: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that some 
people have been arrested in Bombay 
in connection with the supply of ferti-
lizers by their firm; 

(b) whether any charges have been 
framed and case is proceeding against 
them; and 

(e) if so. at what stage are the 
)lrOl'l'L'dings'! 

The Minister of State in the Ministry 
of Food and Agriculture (Dr. Ram 
Subhag Singh): (a) Yes. 

IL) and (e). The matter is still 
lIndc']" policC' investigation. 
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